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Petition(s) for Special Leave to Appeal (CGivil) No(s).5132/2013

(From the judgenent and order dated 06/09/2012 in FA No.189/1988 of The
H GH COURT OF JUDI CATURE AT ALLAHABAD)

NAND Kl SHOR AGARWAL (D) TH LRS & Petitioner(s)
VERSUS
THE COLLECTOR & OTHERS. Respondent (s)

(Wth prayer for interimrelief )

Date: 11/02/2013 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTICE G S. S| NGHVI
HON BLE MR, JUSTICE H. L. GOKHALE
For Petitioner(s) M . Ashut osh Dubey, Adv.

For Respondent (s)

UPON hearing counsel the Court nade the foll ow ng
ORDER

Leave granted.
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